
RTI Annual Return Information SYstem

Quaterly Return Form

public Authority : Department of Legal Affalrs

Quarter , lst Quarter (ApriIJune)2023-2024

+ Block 1 (Details about the requests and appeals)
Progress during Quarter

Opening
Balance No. of application

received as transfer

from other PAs u/s 6(3>

Received during the

Quarter(including cases

transferred to other PAs>

No. of Cases

transfered to other
PAs u/s 6(3)

Decisions Where

requests/appeals
rejected

Decisions Where

requests/appeals

repliedas on

begining
of 342

Requests 11 475

N/A

41

41

154

N/A

13

38First 18

Appeals

6

+

Total no. Of AAs
designated

6
Total no. Of CAP\Os designated

0

Total no. Of LPIOs designated
17

, Block II (Details about fees CoUec Rd,penalty imposed and disciplinary action taken)

C o I I =:: 1::ir: IsT) =: 7 ( 1 ) A d d I • ::i : : 1 : ;; e d ( i n P e n ahl :e::eudn LiS :=;seE : 8 Fsa as

No. Of Cases where disciplinarY action taken
against any Officer u/s 20(2)

1430
0

+ Block 111 (Details Of various provisions of section 8 white rejed ng the requested information)
No, of times various provisions were invoked while rejecting requests

Relevant Sections Of RTI Act 2005

Section 8(i)

a b

Section

other

0C
h

0

0 0

0000
0000a0

. Block IV (Details Regarding MandatorY Disclosures)

A 1, th, M,.d,t.,y Di,'1„.„, ..der Sec. 4(1 )(b) pQsted 'n the Website Qf Publ"

Authority ?

Provide the detail/URL of webpage.where the disclosuFe is
posted (max 150 chars)

https://legalaffairs.gov.in/rti/proactive-
disclosureYes

B Last Date of updating of Mandatory disclosure under Section 4(1 )b

C Has the Mandatory Disclosure been audited by third pady as per DOPT vide OM

No. 1/6/2011-1R dated 15-04-2013?

2018-1 0.20

Provide the detail/URL of webpage,where the Audit report is
posted (max 150 chars)

https://legalaffairs.gov.in/sites/default/files/Thi
22.pdf

yes

D Date of audit of Mandat,W db,1„„„ ,.d„ S,''. 4(1 )(b)(F”m't dd/mm/yyyy)

2022-1 0.1 8



RTI Annual Return Information SYstem

Quaterly Return Form

public AuthoritY : Department of Lega1 Affalrs

Quarter : 2nd Quarter (July6ept)2023-2024

* Block 1 (Details about the requests and appeals)
Progress during Quarter

Opening
Balance No. of application

received as transfer
from other PAs uls 6(3)

Received during the

Quarter(including cases
transferred to other PAs)

No. of Cases

transfered to other
PAs uls 6(3)

Decisions Where

requests/appeals

rejected

Decisions Where

requests/appeals

repliedas on

beginIng
of 393

Requests 18 93

N/A

545

39

232

N/A

16

44
First 1 5

Appeals

4

Total no. Of CPIOs designated
18

Total no. Of AAs
designated

5Total no. Of C„APIOs designated
0

No. Of Cases where disciplinary action taken
against a„y Otflcer u/s 2e)(2)

0

1400

, Block Ill (Details Of various provisions of section 8 while rejecting the requested information)

No. Of times various provisions were invoked while rejecting requests

Relevant Sections Of RTI Act 2005
Section

24

0

other

0

, Block 1v (Details Regarding Mandatory Disclosures)

A 1, th, M,,b,t.,y Di,d.„„, ,„,d,r Sec. 4(1)(b) pQsted '"1 the Website Qf Put>1"

Authority ?

Provide the detail/URL of webpage1Where the disclosure IS
posted (max 150 chars)

https://legalaffairs.gov.in/rti/proactive-
disclosureYes

B Last Date of updating of Mandatory disclosure under Section 4(1 )b

C Has the MandatoW Disclisure been audited by third party as per DOPT vide OM
No. 1/6/2011-1R dated 15-04-2013?

2029-1 2.20

Provide the detail/URL of webpage,when the Audit repoFt is
posted (max 150 chars)

https://legalaffairs.gov.in/sites/default/files/Thi
22.pdf

yes

D Date ,f „dtt ,f M,.d,t.,y di,.I,,.„, ..der Sec. 4(1 )(b>(FQ"nat dd/ITl"VYYYY>

2023.1 2.29



RTI Annual Return Information SYstem

Quaterly Return Form

public AuthoritY : Department of Lega1 Affalrs

QuaKer : 3rd Quarter (Oct-Dec)2023'2024

+ Block 1 (Details about the requests and appeals)
Progress during Quarter

Opening
Balance Received during the

Quarter(including cases

transferred to other PAs)

No. of Cases

transfered to other
PAs urs 6(3)

Decisions Where
requests/appeals

rejected

Decisions Where

requests/appeals

replied
No. of application

received as transfer

from other PAs u/s 6(3)
as on

beginIng
of 301

Requests 15 86

N/A

400

38

165

N/A

4

14

First 6
Appeals

4

Total no. Of CPIOs designated
14

Total no. Of AAs
designated

7Total no. Of CAPIOs designated
0

+ B I o c k I I t D : t a i 1 s : b o u t f e e s C o 1 1 e c t e!I P e n ely i == ==: ::(Idisc iI : : : : := : ::nRecovered ( in Rs ) as

directed by CIC uIs 200)

No. Of Cases where disciplinarY action taken

agaInst a„y ORher uls 2C)t2JRegistration Fee
Collected(in Rs.) uls 70)

Addl. Fee Collected(in
Rs.) uls 7(3) 0

4302 0 0

+ Block III (Details df various provisions of section 8 while ©ecUng the requested information)

No. of times various provisions were invoked while rejecting requests

Relevant Sections Of RTI Act 2005 Section

24

0

other

0

, Block M (Details Regarding Mandatory Disclosures)

A 19 th, G,„i,t.,y Di„IL,i,i, „d,r Sec. 4(1 )(b) p'sted 'n the Website 'f Publ'c
Authority ?

irovide the detail/URL of webpage,where the disclosure is
posted (max 150 chars)

https:Hlegalaffairs.gov.in/rti/proactlve-
disclosureyes

B Last Date of updaU,g ,f M,„d,t,„y di,'I'”"' ''der Section 4(1 )b

C Has the Mandat,ry Disd.sure b,en audited by third partY as per DC)PT vide OM
No 1/6/2011_IR dated 15-04-2013?

202442.05

Provide the detai1/URL of webpage,where the Audit repoa is

posted (max 150 chars)

https://Iegalaffairs.gov.in/sites/default/files/Thi

22.pdfyes

D Date of audit ,f M,„d,t.,y di,.1.„„, ,„d,r Sec. 4(1 )(b)CFQ"nat dd/rTlrTI/YYYY)

202442.05



RTI Annual Return Information SYstem

Quaterly Return Form

public AuthoritY : Department of Lega1 Affalrs

Quarter : 3rd Quarter COct-Dec)2023-2C)24

, Block 1 (Details about the requests and appeals)
Progress during Quarter

OpenIng
Balance Received during the

Quarter(including cases

tranSferred to other PAs)

No. of Cases

transfered to other
PAs u/s 6(3)

Decisions Where

requests/appeals
rejected

Decisions Where

requests/appeals

replied
No . of application

received as transfer
from other PAs uls 6(3)

as on

beginIng
of

4

14

301

Requests 15
86

N/A

400

38

165

N/A
4

First 6

Appeals
Total no. Of CPIOs designated

14

Total no. Of AAs

designated7Total no. Of CAPIOs designated
0

+ Block II (Details about fees CoUededlPFT yy irn_rled_aPd?jsgeP?Cy prO_on Hen)
Penalty Amount Recovered(in Rsl as

directed by CIC uIs 200)

No. Of Cases where disciplinary action taken

agaInst any Officer uls 20t2)Registration Fee
C.II,,t,dCi„ Rs.) uls 70 )

Addl. Fee Collected(in
Rs.) u/s 7(3} 0

4302 0
0

Relevant Sections Of RTI Act 2005 Section

24

0

other

0

+ Block W (Details Regarding Mandatory Disclosures)

A. 19 th, M„d,t„y Di„I„„„ „d,r Sec. 4(1 )(b) pDsted Dn the Website 'f Publ"
Authority ?

Provide the detaU/URL of webpage,when the disclosure 13

posted (max 150 chars)

https:HlegaIaffairs.gov.in/rti/pnactive-
disclosureyes

B Last Date of updating ,f M„d,t,„y di”1''"” ''der Section 4(1 )b

C Has the MandatoW Disclosure been audited by third party as per DOPT vide OM

No. 1/6/2011_1R dated 15-04-2013?

202442.05

Provide the detai1/URL of webpage,where the Audit report is
posted (max 150 chars)

hups://legalaffairs.gov.in/sites/default/files/Thi

22.pdf
Yes

D Date of audit of M„d,t„y di„1.,„„, ,„d„ Sec. 4(1 )Cb)(F'"natddl'T\m11YY$

202442.05


